
NOTE OF THE REGISTRY 	 ORDERS OF THE TRIBUNAL 	
\ c- ORD DATED  3-10, 

ccunsel for the petitier 

has filed Memo statin that the aj-.plicant do es 

not want to pursue this CA and he wants to withd raw 

the same, we have heard Mr. D. P. Pradhar, learned LL 

cotnsel for the applicant and 

Senior Cnsel appearing for the ReSpondents.i 

view of the submissicn of the lea& cnsej for 

the applicant, the CA is disposed of as withdrawn. 

Vice- 

Member ( Judicial) 


